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of GEECL was still stagnant around 0.4 MMSCMD, which was again not enough

to commence commissioning of plant.

Government has now notified the Policy on 11.04.2017 for Early Monetization of
CBM contracts which provides pricing and marketing freedom to CBM contractors
to sell CBM gas at Arm’s Length Price in the domestic market.

Implementation of GST by chemists and stockists

2293. SHRI AJAY SANCHETI: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether a majority of chemists and stockists across the country are not clear
about GST aspects and are yet to initiate implementation process, if so, the details
thereof;,

(b) whether this is likely to create drug shortages in certain therapies, and
(¢) if so, the steps taken to ensure smooth supplies of drugs?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): (a) As the consumers and
pharmaceutical industry were concerned about the possible changes in pricing
of medicines, an Office Memorandum was issued indicating the likely change
in ceiling prices on rollout of Goods and Services Tax (GST) based on the
recommendation of GST Council. The helpline number of National Pharmaceutical
Pricing Authority (NPPA) started working round the clock to resolve the issues
faced by Pharmaceutical Companies, distributors, stockists, wholesalers and retailers
of medicines for the aspects related to pricing of medicines since 24.06.2017.
NPPA has uploaded the list of revised ceiling price of 814 formulations on its
website for deriving the maximum retail price after adding the applicable GST.
References received regarding changes in prices related to GST implementation

are resolved as and when received.

(b) and (c¢) General public have been requested to report regarding shortage of
medicines to NPPA through helpline number, Pharma Jan Samadhan, mobile number
and twitter handle (https.//twitter.com/nppa_india). NPPA is also monitoring the situation
on the basis of report received from State Drug Controllers.

NPPA is monitoring about 97000 SKUs based on Pharmatrac data. Certain
individual complaints on non-availability of medicines have been received in respect
of a few brands. These complaints do not appear to be due to introduction of GST.

However, in these cases concerned companies have been instructed to coordinate



Written Answers to [4 August, 2017] Unstarred Questions 189

with the complainants and ensure supply of medicine to the complainants. Further,
Central Drugs Standard Control Organization (CDSCO), which regulates quality,
safety and efficacy of drugs in the country, has informed all State/U.Ts Drugs
Controllers on 13.07.2017 to ensure the availability of essential medicines after the
implementation of GST in the country who have informed that, in general, there
is “No issue regarding shortage/unavailability of drugs in their States/UTs due to
implementation of GST.

Integrated Petroleum, Plastic, Chemical and
Petrochemical unit in Tamil Nadu

2294, DR. V. MAITREYAN: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether the Central Government proposes to set up any Integrated
Petroleum, Plastic, Chemical and Petrochemical unit in Tamil Nadu, if so, the
details thereof;

(b) whether the Ministry of Environment, Forest and Climate Change has accorded
its approval and conveyed to the State Government; and

(¢) if not, by when the approval is likely to be accorded?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): (a) Government of India
approved setting up of a Petroleum Chemical and Petrochemical Investment
Region (PCPIR) in Tamil Nadu at Cuddalore and Nagapattinam Districts
in July, 2012.

(b) No, Sir.

(¢) Government of Tamil Nadu has informed that the preliminary Environmental
Impact Assessment on the suitability of the site from environmental perspective was
provided in the PCPIR proposal. Government of Tamil Nadu has also informed that
taking up of Environmental Impact Assessment Study is scheduled after finalization
of Anchor Tenant project and formation of Management Board.

Import of APIs from China

2295. SHRI RIPUN BORA: Will the Minister of CHEMICALS AND FERTILIZERS
be pleased to state:

(a) whether it is a fact that the Indian pharmaceutical industry imports around
85 per cent of Active Pharmaceutical Ingredients (APIs) for manufacture of medicines
from China;



